
TH GAUH TI HI H COU RT AT UWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO. HC. wI-49 I 2OOO 1886s/A

From Shri Saptarshi Garg,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

To, Shri Chandan Das
Member, MACT No. 2,
Kamrup(M), Guwahati.

Dated Guwahati the

Casual leave with stauon teave permission.

Your letter No. MACT2(202215031122, dtd. tL.Lt.ZOz2,

+t-
Qb Otuber,2022

Sub:

Ref:-

Sir,

with reference to the above, I am directed to inform you that you have been
granted casual leave for 3 days on 19.10.2022,2o.1;o.2o22 & 21.10.2022 along
with station leave permission, from the morning of 1g.10.2022 ull the
evening of 23.1o.2022, as prayed for. Further, the presiding officer/Member, srAT &
MACT No. 1, Kamrup(M), Guwahau and in his absence, the Member, MACT No. 3, Kamrup(M),
Guwahati will remain in charge of your Court and office in your absence.

Yours faithfully,

s&r

,T. REGISTRAR TVIGITANCE)

Memo NO.HC.VII-49/20O0/8866-67-6a/A dated
Copy to:

2)- lc-2-a2 2-

1. The Presiding fficer/Member, STAT & MACT No. 1, Kamrup(M), Guwahati.

2. The Member, MACT No. 3, Kamrup(M), GuwahaU.

JA' Project Manager, Gauhau High Court.


